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- -~ CONFIDENTIAL

Government of India
Ministry of Communications
Department of Telecommunications
O/o Sr Deputy Director General MP LSA
2#¢ Floor Doorsanchar Bhavan, Hoshangabad Road Bhopal (MP)
No. 17-5/2014-DDG(T]-TERM-BPL/DM/CAMP-6 Dated: (04-04-2020

To,

Managing Director
MPSEDC,
Bhopal

Sub: - Standard operating procedures for COVID-19 Quarantine Alert System (CQAS).

This is with reference to above subject. It is understood that CMD MPEC has been nominated as nodal
officer on behalf of state of MP for the implementation of CQAS. Accordingly kindly find enclosed the SOP for
CQAS and proforma in Excel Sheet for providing the data for necessary action in this regard.

Duties and Responsibilities enjoined on States/their nodal officer in CQAS Project inter-alia are as below:

1. The State will send the excel sheet in the above mentioned format, supported by scanned copy of duly
signed and approved list of all Mobile Numbers by State Home Secretary addressed to the DDG T in-charge of
Disaster Management Madhya Pradesh LSA . The coordinating officer and Email ID for this purpose from
MPLSA, DoT s Sh. Suhas R. Devasthali, Director (T}, MPLSA and dirt. mp-dgt-dot@gov.in respectively.

Please appoint Nodal officer from your end and intimate his contact details i.e. Mobile no., officidl E-mail
address etc. The mail containing all material as stated aforesaid invariably is to be sent from states nodal
officer’s official Email 1D only.

2. The mobile number in the sheet shall contain only 10 digits. '0' or +91" or '91’ shall not be prefixed.

3. The provisioning orders of the State Home Secretary for the Mobile Numbers should clearly indicate the
total numbers approved and period for provisioning in CQAS.

4.1t shall be ensured by the states nodal officer that all the mobile numbers, period and other details present
in the excel sheet are as per scanned copy of duly signed and approved orders of Secretary Home. A certificate
to this effect shall be endorsed by the state's nodal officer in the body of the emall request sent in this regard
to this office.

5, The data shall be shared by the State with the Nodal Officer of CQAS latest by 12 PM every day, to begin
with,

6, If there is no update in the data, there is no need to send the data on daily basis. The previously submitted
data will be considered for analysis.

A copy of the orders of Secy. Home MP nominating your good self for the CQAS purpose may also be sent for

records to this office.

Enel Director (T)
1.50P O/o Sr DDG, MP-LSA
2 Format for submission of data, DoT, Bhopal

Copy for information to,

Chief Secretary, Government of MP

PS (S&T), Govt. of MP

SrDDG, MPLSA, DoT, Bhopal

Secretary Home Government of MP & Coordinator SDMA,
DDT, MPLSA, DoT, Bhopal

D5, (S&T), Gowt. of MP
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